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(b) what i* the present composi­
tion of this Committee?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI I. 
K. GUJRAL): (a) No such Com­
mittee has been appointed.

(b) Does not arise.

SHRI B. V. NAIK: As far as we 
remember and as per the press re­
ports, such a committee with Mr. V. 
P. Nalk as Chairman was appointed. 
It may be that the nomenclature may 
have been different. He was appointed 
as the Chairman of the Study Group 
on the Development of the Western 
Ghats. A  telegram to this effect was 
receieved from the then Minister for 
Planning the late Mr. D. P Dhar. We 
know this much that Mr. Gborphade, 
Finance Minister of Karnataka, 
was also appoiuted on this Study 
Group. We believe this unless this 
is make-belief or false publicity or it 
is a case of amnesia. May I know 
whether this Committee has been ap­
pointed or not, whatever be its name?

MR. SPEAKER: The answer is
quite definite. He say* then  is no 
such committee.

SHRI I. K. GUJRAL: For the
Western Ghats o ! cuuise tLere is a 
committee. But he has put a question 
on the Konkan region There is no 
such things as a Cormnitte for the 
TCfmkat) Region. Western Ghat means 
many things. Western Ghat also in­
cludes the whoie area ranging from 
Goa upto Tamiln?du.

MR. SPEAKER: Next question.

SHRI B. V  NAIK: This is exactly 
the same question. Mr. V. P. NAIK 
was appointed as its Chairman.

MR. SPEAKER: I am not going to 
allow question on Western Ghats

SHRI B. V. NAIK: Western Ghats 
mean Konkan.

MR. SPEAKER: You can put a
separate question.

SHRI VASANT SATHE: After all.
Konkan is in Western Ghats. Some 
part of Karnataka is there. Some part 
of Kerala may be there. But his ques­
tion should not be brushed aside.

MR. SPEAKER: For Western
Ghats, they will have to put a sepa­
rate question. I have passed on to 
the next question please

Operational Problems In Coal Mines 
of Ranifunj Area

*497. SHRI & R. DAMANI: Will
the Minister of ENERGY be pleased 
to state:

(a) whether dangerous operational 
problems exist in the coal mines of 
Ranigunj area;

(b) if so, facts thereof; and

(c) steps taken to improve the 
safety factor in these mines?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PI‘OF. 
SIDDHESHWAR PRASAD): (a) No, 
Sir.

(b) Does not arise.

(c) All aspects of safety in mines 
are regularly attended to by mine 
officials including managers in 
course of their regular inspection of 
mine working. Besides the above, the 
officers of the Directorate General of 
Mines Safety visit the mines periodi­
cally and any irregularities reported 
by them are also promptly attended 
to.

SHRI S. R. DAMANI: In the news- 
papers this report has appeared that 
Raniganj area is a dangerous area for 
mining operations. May I know from 
the hon. Minister whether any Com­
mittee has been appointed to examine
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tbe ifM y  tojM iip i tben i»wf*
to suggest what further measures are 
required to be talced for the safety 
o i the mine workers?

PROP. SIDDHESHWAR PRASAD: 
Sir, the Ministry of Energy has ap­
pointed a Committee on January 5, 
1978 which consists ot 13 members 
and it is headed by the Joint Secretary 
in the Ministry, Shri S. B. Lai. The 
terms ot reference of the Committee 
includes (1) review of all cases of coal­
mines Where the operations are being 
carried out and also in the areas which 
are waterlogged, (2) to analyse the 
causes of accidents in coalmines; (3) to 
review the existing arrangements for 
safety and (i) to recommend what 
steps should be taken to improve the 
safety and analyse the safety conscious, 
ness and arrangements lor rescues 
and recovery operations in the nation­
alised coalmines.

SfiRl a  R. DAMANI: May I know 
when is this Committee likely to sub* 
mit its report? May I further know 
whether a detailed survey has been 
made of all the coalmines apart from 
the dangers that are there in the work, 
ing of the mines?

PROF. SIDDHESWAR PRASAD: 
Sir, this Committee is supposed to sub­
mit its report by 30th of this month. 
As far as mine safety is concerned, 
they have their internal arrangements 
in the Coal India Ltd. which are look* 
lag into all (he mines where there is 
any danger.

SHRI INDRAJIT GUPTA: I would 
like to know whether it is not a fact 
that the mines safety organisation in 
this area is so inadequate that, on an 
average, each mine could be physically 
inspected only once in every two years; 
there are not enough inspectors and 
Other people to get around more fre­
quently. i  want to know whether it is 
a  fact or not And, does not the 
Government consider it to be an highly 
ttifariBbtfictofy affai” ’
« 0 LS—*

THE MINISTER OF ENERGY (SHRI 
K. C. PANT): Sir, I do not know
exactly how often these officers of tbe 
D.G.MJ5. can visit the mines. But, who 
that is, the Ministry of Energy, takes 
a view that it should not be necessary 
lor any outside agency to tell us that 
we should be careful about the safety 
of the workers. And. it is on the basis 
of this approach that we have set up 
an internal safety organisation. The 
D.G.M.S. is welcome to give his sugges­
tions. We would welcome the sugges­
tion. We are conscious—the Coal India 
Ltd., is conscious of its own obligations 
in the matter—of it and the entire 
safety organisation that has been set 
up has got officers who go down the 
mines most frequently and I can give 
you the details if the hon. Member 
wants that the number of times the 
officers should go into the mines has 
been specified.

SHRI DINEN BHA'PTACHARYYA: 
Is it once m a year?

SHRI K. C, PANT: I want to clearfy 
this. Tbe Chief Safety Officer has to 
go in actual underground inspection at 
least 12 days in a month. For others, 
they are more frequent. The responsi­
bility of the safety officers is not only 
to point out the contravention. The 
other officers of the safety organisation 
spend from 18 to 20 days in a month 
in tbe underground inspection. There 
are people right down m the coal mine 
level and area level. For them, natu­
rally, they have set the number of days 
they will be visiting—whether each 
mine is visited every day or every ten 
days—this I can find out.

SHRI DINEN BHATTACHARYYA: 
Sir, after the Chasnala incident, tbe 
people all over and, especially, in the 
mines areas, are very apprehensive 
aim panicky also that mines accidents 
may take place at any time in any 
place. The Minister has kindly pointed 
out that in his own department—Coal 
India Limited—there is a team to look 
into the safety in the mines In the 
Ranignnj area, may I know, in the last 
nno year how many accidents have
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taken pl»oer-in the Raaigan} Coal belt 
area—and what was the nature of ihe 
accidents and how many casualties 
were there?

PROF. SIDDESHWAR PRASAD: 
Just now, I do not have the figures the 
hem. Member has atfted ^  But, as 
tar as safety operations and safety 
measures in the mine areas are concern. 
«d. they have been greatly improved. 
We have been taking steps in consulta­
tion with the D.G.M.S. to see that such 
accidents do not occur and wherever 
such accidents occur, we go into details. 
We take all the remedial measures to 
see that in future no such accidents 
take place.

SHRI T RID IB CHAUDHURI. With 
regard to the Raniganj coal area, apart 
from the usual operational problems 
and hazards one, of the persistent 
dangers there is spreading of under­
ground fire in some mines and subsi­
dence. It has been observed by com­
petent people that so far as sand-stow­
ing and other things are concerned 
they are not upto the standard every­
where, and that has created a very 
extensive problem of subsidence, parti­
cularly subsidence of the ground soil 
in Jharia area, and the safety of the 
Jharia town is also said to be threaten, 
ed. I would like to know from the 
Minister whether, apart from the 
Committee, these particular problems 
are being atteched to by the Energy 
Department?

PROF. SIDDHESHWAR PRASAD: 
Coal India is aware of the fact that 
there are some fires underground in the 
mines and all measures have been 
taken. As far as Jharia is concerned, 
there is no danger due to fire in coal 
mines. This aspect has been looked 
into by the competent authority.

SHRI TREDIB CHAUDHURI: Sir,
before he makes the statement regard* 
fog Jharia, I will suggest to the Minis­
ter to check-up the facts.

PROF. SIDBHBSHWAR PfcASAD: 
This question was raised in ihe last 
Session and the experts are of the view 
that as far as jharia town is concerned 
there is no danger.

SHORT NOTICE QUESTION
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THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): (a) Yes. 
Sir, on the night of 25/26th March, 
1076 and not on the night of 24/25th 
March, 1976.

(b) One passenger opened fired on 
the dacoits in self defence.

(c) 5 dacoits were arrested and 4 
died.

(d) In addition to the arrest of 5 
culprits, looted property has been re­
covered. Further investigation by 
Police is in progress.




